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EXTERNAL AFFAIRS (SMRI R.L. BHATIA): (a) to (c) The 
candidacy of particular countries for permanent 
membership of the Security Council is not being 
discussed at the present stage by the U.N. General 
Assembly's Working Group on "Ouestion of Equitable 
Representation on and increase in the Membership of the 
Security Council". The question of seeking China's 
support for pennanent membership of the Security Council 
for India has not therefore arisen. 

[Eng/ish] 

Modernisation of Telephone Exchanges In 
Maharashtra, Anethra Pradesh 

796. SHAI PRAKASH V. PATIL: Will the Minister of 
COMMUNICATIONS be pleased to state 

(a) whether all the telephone exchanges In 
Maharashtra and Andhra Pradesh have beer, modemised; 

(b) if not. the number of exchanges modernised sc 
far: 

(c) the number of telephone exchanges In the State 
that are yet in be modernised; 

(d) whether it is a fact that the modernisation 01 
exchanges in rural areas is being delayed; and 

(e) Ihe time by which all Ihe exchanges are likely to 
be modemised in the State? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMUNICATIONS (SHRI SUKH RAM): la) No Sir. The 
modernisation programme is under way. 

(b) Exchanges modernised in I Maharashtra =1838 
II Andhra Pradesn= 11 54 

(c) Exchanges yet 10 be moderniseC: In (I) 
Maharashtra = 214, (II) Andhra Pradesn .~ 94S 

(d) No, Sir. 

(e) As per the 8th Plan objective, all small capacity 
exchanges and all medium capacity exchanges of Line 
Finder type will be modernised by March 1997 subject to 
availability of funds. Other Exchanges will be modernised 
as and when they have lived their useful life. 

Hlndustan Insecticides Umlted 

797. SHRI SHYAM BIHARI MISRA: 
SHAl BRAJA KISHORE TRIPATHY: 

Will tha Minister of HEALTH AND FA~4IL Y WELFARE 
be pleased to state: 

(a) whether the Hindustan Insecticides Limited (HIL) 
have shut-down operation in all its DDT .... Ian!s and are 
planning to lay of 1,500 of its 2,600 workers; 

(b) if so, the reasons therefor; 

(c) whether the Government is contapmplatmg the 
use 01 expensive synthetic pyralhroides by claiming 
dramatic results, which is five times costilE'r than DDT and 
also run the risk of vactor resistance within a shorter time 
span; 

(d) whether out break of malaria in Rajasthan and 

other parts of the country is due 10 non-supply of DDT; 
and 

(e) if so, the reaction of the Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (DR. C. SILVERA): (a) 
No, Sir. 

(b) Do"es not arise. 

(c) The efficacy of the vector control measures is 
assessed partiodically and newer insecticides introduced 
on the specific advice of experts. 

(d) No. Sir 

(e) Does not arise. 

(Translationj 

Memorandum from Homoeopathlc Medicine Sellers 

798. SHRI SANTOSH KUMAR GANGWAR: Will the 
M:nister of HEALTH AND FAMILY WELFARE be pieased 
to state: 

(a) whether the Union Govemmenl have received 
any memorandum from Homoeopathic medicine sellers, 
consumers and medical practioners; 

(b) if so. the details thereof; and 

(C) Ihe action being taken bv the Government in this 
regard? 

THE MINISTER OF STATE !N THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (DR. C. SILVERA): (a) 
and (b) A lew representations have been received from 
ditferernl associations requesting the GOl/ernment of India 
to withdraw the Gazette Notificallon GSR No. 108(E) 
dated 22no February , 994, wherein the Government 
have amended the existing Rule \06(A) of the Drugs and 
Cosmetics Rules, 1945 and Rule 100(B) has been added. 
Through the above ar!lllndment the Government have 
introduced uniformity in fhe packing size of various 
homoeopathi;:: medicines containing ethyl alcohol more 
than 12% v/v. 

(c) The matter is sub-judice since some writ petitions 
are still pending in different High Courts. 

(Eng/ishj 

I'Illoc8tlon of funds for N.H. 8 

799. DR. K. D. JESWANI: Will the Minister of 
SURFACE TRANSPORT be pleased to state: 

(ai the amount of toll collected on bridges In Gu)arat 
during the last three years for utilization on NatIOnal 
Highway works in the State; 

(b) whether the said amount has been allocated to 
the State Government for the above purpose; 

(c) if not, the reasons therefor; 

(d) the time by which- that amount is likely to be 
allocated and released; 

(e) whether there is any proposal to allocate the 
special funds for the Ahmedabad-Bombay Section of 




